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"IN THE CENTRAL AOMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

X% K%
C.P.Na. 11/95in :
0.A.No.1134/91. Dt. of Decision_: 14-12-957
AA. Subba Rao ‘ .o ﬂpﬁltioner.'
Vs
Sri P. Radhakr&shnan . ee -

5/o Sri 5. Ponhuswamy,
Chief Commissiner of Income-Tax,
Andhra Pradesh, Aayakar Bhavan,

Bashirbagh, Hyderabad. .. Respondents.
Counsei for the Pstitioner : Mr. GYRS VYary Prasad
Counsel for the Respaondentxs : Mr. N.V.Ramana,Addl.CGSC.
CORAM:

THE HON'BLE SHRI JUSTICE Y. NEELADRI RAO : VICE CHAIRMAN

THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)
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C.P.N0.11/9%
in 4
0.5.No0.1134/91,
ORDERS Dt:¢% 14.12.95.

(AS PER HON'BLE SHRI JUSTICE V.NEELADRI RARO, VICE CHAIRMAN

Heard Shri GVRS Vara Prasad, lesrred counsel
for the petitioner and Shri N.V.Ramans, learred

standing coumsel for the respondents,

2. I.2.N0.1-4 (C/delay in filing SLF) was filed
agzinst the orcder in this 0& and the crders in some .
other ORAs, The 2Apex Court passed the order cn 5.5.95
directing the same to he heard along with CCNo.24069.
It is urged for the respondents that as stay was g
granted in_CC No,.24069 and as the order ip this

0A was '3§;:ipy following the judgement which is
challenged in CC No.24069, the order in this 0& is

not implemented.

3. But the learned counsel for the applicant
submitted that while the crder assailed in CC No,
Aody 1 A=
24069 is*?n regérd to the Inspectors of Income Tax
Department wherein direction was given for revising
the senierity list, this CA is only im regard to
_ prayer
the ULC and the mxdax/is in regard to, the promoticn

of the applicart,
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4, In the circumstances, we feel that it is just
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and propér to pass the follocwing order:-

If no special mention requesting for stay. is
not going to be made in the Apex Court by 31.3.96,

the order in the OA 1134/91 has to be implemented,

5, The CP is ordered acccrdirgly. No costs.A/

7 .
(R ,RANGARAAN) _ {V.NEELADRI RAO)
MEMBER (ADMN, )} VICE CHAIRMAN

X - DATED: 14th December, 1995 , ]
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To

i. 8ri1i P.Radhakrishnan,
ChiefCommissioner of Income Tax,
A.P, Aayakar Bhavan, Bashirbagh,
Hyderabad.

2., Che copy to Mr.Gev R Ss.vara Prasad, advoc
. eHeds | ate 113/3kRT
Vi jayanagar Colony, Hyderabad. ) ’ /

3. One copy to Mr.Ne.v.Ramana, Addl JCGSC . CAT JHyd,
4. Cne copy to Library, CAT,Hyd,.
5. One spare copy.
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